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IMPORT OF HIGH POWERs
LOCOMOIVES BY INDIA.

PROF MADHU DANDAVATE:
wajajmr) It is reported that the
orld Bank team which recently
visited India, had eleborate discus-
sions with the Railway experts and
the team indicated that no World
Bank aid would be available to the
Indian Railways,unlessthe Railways
decide to have computerised mana-
gement system so as to adequately
plan the rolling stock, wagon load-
ingreviewall India marshalling orders
and organise up-dated reservation
system.

The World ‘Bank has suggested
the import of high power locomotives.

AN HON. MEMBER : High
powered locomotives ? You were
the Railways Minister.

PROF. MADHU DANDAVATE:
Please do not be disturbed. I am not
referringto you. I am referring to the
World Bank. I have never imported
high powe locomotives.

In the past also there have been
pressures for the import of high

wer locomotives. But the railways
resisted these pressures, in view of the
fact that the railways were self-
sufficient in locomotives and there
was no need of import of high power
locomotives; instead, an exper ment
of double headed trains was

attempted.

The RailwayMinister should make
a categorical statement whether the
Railway administration desires to
reverse its past attitude towards the
import of high power locomotives.

SHRI OTIR)MSOY BOSU :
(Diamond bour) Sir om a point
of order. S
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- MR. DEPU'I'Y-SPEAKER=
_!igpmntofordﬂ : .

THE MINISTER OF RAIL-
WAYS (Shri Kedar Panday)
1shall make a statement later.

MR. DEPUTY-SPEAKER : Shri
Anand Gopal Mukhopadhyay.

SHRI JYOTIRMOY BOSU :
Sir, I have a point of order on this.

SHRI KEDAR PANDAY : I
ghall make a statement later on.

SHRI JYOTIRMOY BOSU :
They are going to import it.

SHRI KEDAR PANDAY :1I
shall make a statement some day
regarding this.

(viii) DrrricuLTIES OF ROLLER FLOUR
MiLrs IN WesT BENGAL

SHRI ANNDA GOPAL MU-
KHOPADHAY (Asansol) : The roller
flour mills in West Bengal are
facing acute difficulties and unless
immedidate  remedial measures
are taken, some of them are likely to
be closed down shortly throwing
hundreds of employees out of
job and jeopardising production in
a serious manner.

or to 1980 wheat allotted
by the (E.‘aentral Government was re-

allothed by the State Governments
to the 01p«:cl;m:d flour mills on
the basis of their capacity. However,
thu basis for allotment was
in August, 1980. According to the
formulated by the Centre,
the State Governments were requested
to sub-allot wheat to flour mills on
the basis of the “average actual rate
of milling in the recent past rather
than licensed or installed capacity”.
tThh: States were tfl‘;;crth:r -advised
t in computing paformaucc,
three years performance, i.c., for the
period ranging from 1978 'to 1980
was to be taken into consideration and
added to this, Jocal factors and cir-
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The Weat Bengal Government
accepted - guideline, but while
trying to 1mp1ement the same, violated
the very essence of the c.lme,
i.e. instead of three years’
they have introduced only one year’a
performance and the Committee sug-

by the Centre was also not
ed. This vital distortion in ime- .
plementing the guideline has created a
very difficult situation for the smaller
mills and the supplies are now being
cornered by the big mills only. The
disparity has become so acute and
appealing that while the big mills
have on the basis of their performance
been given 150%, of their capaci
the smaller mills have been given o y
10% of their sanctioned .capacity.
Since it is wholly uncconomical to
operate at this low supply, one mill
has alrcady closed downand 22 others
are likely to follow suit shortly unless
some remedial mesures are taken.

The inher%nt dli‘a.wba.cks of the
performance basis lies in the fact
that the smaller mills because of their
lack of financial resources, illi

capacity etc. would always remain
far behind in the race when com
wlththcblggu‘ mills who have
capacity, better financial resources,
manpower etc. Since a mill can crush
only as much as is allotted to it

as it cannot make any open market
purchase, under the present system
the bigger mills will onen_]oymg
thebcneﬁt at the cost of the small
mills, Incidentally, it may bc
mentioned in this connection that this
principale of d.lstnbu\tmnou the basis

of_&afarmance is ‘applicable onl
‘est othchtat;
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